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Hon’ble Mr. G. Shanthappa, Member (J)

MA No. 1864 of 2010
This application is filed for

restoration of O.A. No. 926/2005. The
O.A. was dismissed in default on
21.04.2006. This M.A. is filed on
26.04.2010 alongwith delay condonation
application. Post this M.A. for hearing on
26.08.2010.
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